REPORT

In compliance with Notification No. 10/HCS dated 03.05.2018, the report

for the period of six months (June-November, 2019) is prepared as under:-

CCTV cameras installed in the Court Rooms of the Subordinate Courts of
Sikkim is being remotely viewed from the chamber of the Registrar
General, High Court of Sikkim at Gangtok. The recordings of CCTV cameras

are accordingly monitored on a daily basis.

The following has been progressively achieved in the above six month:-

[1] Transparency of the Court Proceeding.
[2] Court room management.

[3] Punctuality of Judicial Officers as well as advocate is

achieved.
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